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When a dog bites a man, that is not' 
news, but when man bites the dog, that is 
news. 
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MR. SPEAKER : You C8DI10t compel 
them. This is not a privilege. 

MR. SPEAKER : I have studied it. It 
is not a question of privilege. But I can 
invite the attention {If the Minister to that. 
Akashvani and even some papers, should 
be careful when proceedings of the House 
are broadcast. 

MR. SPEAKER : I do not hold it in 
0lIder. Shri Pant. 

1:.1/1 brII. 

PAPERS LAID ON THE TABLE 

WEn BENGAL MAINTENANCE OF PUBlIC 
ORDER ACT, 1970 AND PUNJAB STATE 

FACULTY OF AYURVEDIC AND UNANI 
SYSTEMS OF MWICINE (REcONSTITU-

TION AND REORGANISATIONS) 
ORnER, 1970 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS, AND 
MINISTER OF STATE, DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRJ 
K.C. PANT) : I beg to lay on the Table-

(1) A copy of the West Bengal 
Maintenance of Public Order Act, 
1970 (President's Act No. 20 of 
1970) published in Gazette of India 
dat.,.j the 30th November, 1970, 
under sub-seetion (3) of section 
3 of the West Bengal State Legis-
lature (Delegation of Powers) 
Act,1970. (Placed in Library. See 
No. LT-4469/70.] 

(2) A copy of the Punjab State 
Faculty of Ayurvedic and Unani 
Systems of Medicine (Reconsti" 
tulion and Reorganisation) Order, 
1970 (Hindi and Engli sh versions) 
published in Notification No. S.O. 
3711 in Gazette of India dated the 
10th November, 1970, under sub-
seetior. (3) of section 4 of the 
Ioter-State Corporation Act, 1957. 
PJaced in £;"""ry. See No. LT-
4479/10.] 


